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WA Q=T AT ST AT TTTEawor

EIBE R

< feeett, 15 91, 2021
®T. . 1(100) 2015/ TH-TE/THATIS/ATGTEATIT.—ET AT A Aq=F AfFH=w, 2006

(2006 #FT 34) #T &=T 10 Ft IT-TT 5 F AT 9f5q =T 37 F (el waw  «frdl & TIRT Fd g,

AT G AT 37T AT TR0 TAZET FATEST TAT HIH LTS, TITEST TF TRATY FdT0 §ATAT
F e srferaTiat 7 arer ST AT F w9 | 36 AT F qEE Sodad & & o7 26 Aieg=er &

seRTer & foeft 7 srfag = #ar g:-
# 9. | afewFram qETH FrferepTL &
1 =T, FHATSA FATE TG TATE SAferhTEy U7 gATS AT
2 =T, AT .. FATE AT TATET ATFTET Has gars AgT
3. =T, o e ATTE T SATAHT SO d2wTE
4 =T, o T T gATE ST FaTes ATTHHET AYTHL ZATE AT
SIS F
=T, TSI FETAAT AT AT TATEST ATAHTET A ZATE AT
=T, T q@e et TS AT FATET ATEHTE AT FATE AT
7 EIRCIEC TR ZATE ST TaTe ST SRTETE gaTs gl
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#. 6. | fewrd Fwram T sf &=

8. TT. AT 59 ZATS AT TaTesT STl raesw gars atgt

9. =T, FETE A Y ZATS AT TaTeT STTaFTr it Zare gt

10. =7, fRemeT =y ZATS AT TaTesT STTaFTr FIHIT gaTs AT

11. ST STATAR A AT AT ZATS AT TaTe STTAFTr Fforre gaTs org
12. TT. ST wreft TR TG TATES ATAHTN fEremaTIEay FEg
13. TT. q%3 . M- I FATET TR LEEEESUIFS

14. 2T, Tfavg A1 g TG TATEST ATAHTN FIARTAT HETE

15. =T, L HEATHAT ZATS ST TaTEST ATEHRTT EEERCIES

16. 2T, 91,09, 9H FETG TATEST ATHEN FHIT TETTE
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
NOTIFICATION
New Delhi, the 15th June, 2021

F. No. 1(100)2015/CL-Port/Airport/Enf/FSSAL.—In exercise of the powers conferred under Sub-Section 5
of Section 10 read with Section 37 of the Food Safety and Standards Act, 2006 (34 of 2006), the Food Safety and
Standards Authority of India hereby notifies the following officers of Directorate General of Health Services, Ministry
of Health & Family Welfare, as Food Safety Officers for the area as mentioned against his /her name with effect from
the date of publication of this notification:

S.No. | Name of Officers Designation Area of jurisdiction

1 Dr. Basavarajeshwari Airport Health Officer (APHO) Pune Airport

2 Dr. Bhavya B.S Airport Health Officer (APHO) Mumbai Airport

3 Dr. Mukku Kiranmye Port Health Officer (PHO) IJNPT Seaport

4 Dr. Vinay Kumar Sukhija Airport Health Officer (APHO) Amritsar Airport and Attari

5 Dr. Rajesh Kadenmani Airport Health Officer (APHO) Banglore Airport

6 Dr. Md. Akhal Alisha Airport Health Officer (APHO) Bhubaneshwar Airport

7 Dr. Pavani M Airport Health Officer (APHO) Hyderabad Airport

8 Dr. Amritha Ranjan Airport Health Officer (APHO) Trivendrum Airport

9 Dr. Vaisakh T P Airport Health Officer (APHO) Trichy Airport

10 Dr. Dishna Vasanth Airport Health Officer (APHO) Cochin Airport

11 Dr. Md. Jalaluddeen Airport Health Officer (APHO) Calicut Airport
Thangakoya

12 Dr. G. Kranthi Kumar Port Health Officer (PHO) Visakhapatnam Seaport

13 Dr. Mukund K.Shahane Port Health Officer (PHO) Mumbeai Seaport

14 Dr. Rabindra Nath Mandal Port Health Officer (PHO) Kolkata Seaport

15 Dr. T. Meenatchi Airport Health Officer (APHO) Chennai Airport

16 Dr. P.S. Ashraf Port Health Officer (PHO) Cochin Seaport

ARUN SINGHAL, Chief Executive Officer
[ADVT.-III/4/Exty./107/2021-22]
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